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fI:P State Pollution Control Board 

\~~;;-:,.-. 
~~~· 

HIM P~rlvcsh l{hawan, Phase-Ill, Below n-::s, New Shlmla-09 

r1mn1? Nn. !11'11-2613166, 2(,73020 FAX-0f77-2673018 

Ne. (.IO)PCB/MSW/M.C,So!nn-Vol-1 /2020. 

Tc, ~~/_,/,,.,.,. 

~ Exctutiv1.~ 01Tirc1-. 
Municipnl Cm111dl -~nlnn, 

Disttict s~)IHII (H.P) 

Sub: 1•c1~ot1al HNn·intc under the Envlronm-c,nt (Prot4'ctfon) J\tt, f 986 srnd St>lid 

W~ste M"1h1gr:nc1U ltlalc~. 2016. 

tn contil1untio11 to this ollice No.PC3/MSW/M.C.Solan~Vol-fi2020-1 2792~94 

dated l /1-08-2020 l'egarding Show Cnusc Notice under the Environment (Protection) Act, 1986 

and Solid Waste fy1anagement Rules, 2016. 

Whereas~ it has been observed that you are persistently violating the provisions 

of Solid Waste Management Rules, 2016 and you have aJso failed to comply with the· 

Notices/Directions given by the State Board vide letter dated 08-07-2020 & 17-08-2020, which 

is the gross violation of the provisions of the Environment (Protection) Act, 1986 and Sofrd 

Waste Management Rules, 2016, constituting a cognizable offence under Section 15 of the 

Environmental (Protection) Act, i986 attracting fine (s) up to rupee one lakh and imprisonmem 

up to five years. 

However, before prqceeding against you in the matter, you are hereby given a 

final opportunity for personal hearing to attend the office of undersigned along with relevant 

record, Action taken report action plan/written submission w.r.t treatment I di5l'osal of solid 

Vl"5ll: (Solid Waste Management Pl,m) on Os lo q ~ 2o at 11 . ,m AM/PM along with 

written submission to clarify your position and alsb ine meanwhile take necessary action to 

comply ~th all the provisions of Solid Waste Management Rules, 2016. It may be noted that 

in event of non-compliance or unsatisfactory deposition, legal action as per provisions of law 

shall be initiated against you. 

Copy to: 

(Aditya klAS) 
Member Secery 

l, The Director, Urban Development, Talland, Shimla for information and further necessary 

action. 

2. The Deputy Commissioner, Solan for information please. 

l The Sr. Environmental Engineer, HPSPCB, Parwanoo w.r.t letter no. 519-520, dated 22-

07-2020 for information & to attend the meeting on schedule date and time. 

~ 
(Aditya Negi, IAS) 
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~! f? State Pollution Controa Board 
I-IIM Pnrlvcsh Bhawan, Pltns c-111, Below IlCS, New Shimla-09 

Phone No, 0177-2673766, 2fi7J020 fAX-01 77-2673018 

Minutes of the 
held 05 

. · personal hearing of Executive Officer, M.C. solan 

S . ~n ·09-2020 a_t 11 :00 AM in the Chamber of Member 

~~re ""ary, H.P State Po!lution C~ntrol Board, Head Office 
SL-unle.. 

Personal hearing of' Executive Officer, M .C Solan, District Solan was 

held on 05-09-2020 in the chamber of Member Secretary, HP Sta te Pollution 

Control Board, Shimla w.r.t notice issued to Executive Officer, M.C. Solan vide 

letter no. (lO)PCB/MSW /M.C. Solan-Vol-I/2020-12792-94 dated 17-08-2020. 

The list of officers/officials who attended the meeting is enclosed as Annexure-L 

At first, Sr. Environmental Engineer-cum-Regional Officer, 

Panvanoo, HPSPCB briefed about the problem of so.lid waste disposal at Salogra 

dumping site. 

Thereafter, Executive Officer.M.~. Solan informed that:-

• M.C. Solan has population of about 40-50 thousand, whereas, practically 

floating population of M.C. Solan area is 60-70 thousand. 

• He further informed that M.C. Solan collects Door to door mi,xed solid 

waste. 

~ In addition to this non-segregated solid waste from panchayats (PRis) 

. nearby the plant i.e. Anji, Saproon, Basal, Barog, Kumarhatti, 

Dharampur, Srinagar (Kandaghat), Rajgarh, Shamti, Seri, Bajrol and 

Pad hag etc is allowed by the District administration to dispose at M. C. 

SWM site, which is an additional burden for municipal council. 

• M.C. Solan has reconstructed 20 Nos. of Compost pits at processing plant 

for processing the wet waste after segregation of daily mixed waste received 

at the site. Due to lack of manpower, 100% segregation of mixed waste is 

not being carried out at the site. 

• Further, E.O. M.C. Solan has informed that M.C is buying single use 

plastic from the registered Rag pickers and households@ Rs. 75/kg. 

"' Till date 5060 kgs of plastic waste purchased is sent to Ambuja Cement 

plant and 1038 kgs of plastic is sent to HPPWD under Plastic Buy Back 

Scheme. 

{Jfv -1-
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. & ne trommel machine at site for 

r machine 0 

M.C. Solan is using one ba ing . h ction of such 
. as te . and f urt er com pa 

segregation of non-biodegradable w · · 

waste. · ment to 

d that there is urgen_t require 
• Further, M.C. Solan has· highlighte " 

and one compactor ior 
. ne shredder 

procure one trammel machine, 0 _ 

segregation of non-biodegradable waste. 

. b the Member 
• t· were given Y 

After detailed deliberations following direc ions 

Secretary to Executive_ Officer, M.C. Solan. 
. r bio-degradable waste . 

❖ More compost pits should be created for trea mg 

❖ Engage more labourers to overcome the shortage of manpower. 

❖ Engage more ragpickers for sorting of waste. 

· · Upgrade MRF (Material Recovery facility) for efficient management of non­

biodegradable waste (recyclable materials, non-recyclable combustible, 
•' ::i~ _-.-

non-recyclable, non-combustible waste). 

❖ Upgrade RDF facility for segregation of recyclable plastic and its 

compaction, so that it could be sent to cement plants and HPPWD. · 

❖ Sent recycled plastic regularly to cement plant and HPPWD. 

❖ Utilize the existing trommel (20 TPD) to its full capacity and procure 

trommel machine for clearing legacy waste a nd start bio-remediation of 

such waste. 

❖- Regularly use chemical spray at processing site for control of fou l 

smell/ odour emanating due to dumped legacy waste. 

❖ More plantation should be carried in and around the premises of 

processing plant. 

❖ !EC campaign may be organized on Solid Waste Management to bring 

awareness among the Public regarding source segregation of household 

solid waste. 

❖ Household that don't g1·ve t d segrega e waste after IEC 

challaned/ fmed . 
may be 

❖ Sanitation/Cleanliness drives may be organized w'th d 1 war members of 
panchayats. Also educate public that bu · r 

. · rmng o wa ste/ garbage is 
puni3hable offence as per NOT Orders ru d . 

1 mass awareness programmes 
m(ly !'lfi9£> ile or~ niud a~ s u bmit t h-e de ta;'-""~ . . V ' re p»rt rn t h ,r rc~ord 
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•,.~ Submit Act' Pl . 
ion an inclu ding timeline and im . 

solid waste a d. . . provements in processing of 

n procuring of on t .. • . 
~ · e rommel machine, one Shredder and 

Compactor within 3-4 days. 
one 

❖ Submit inonthly progress report to Regional Office HPSPCB Parwanoo as 

well as copy to Head Office, HPSPCB, Shimla. 

❖ The progress made shall be reviewed every month & in case of 

unsatisfactory progress environment compensation shall be levied & legal 

a.ci..ion shall be initiated: 

❖ Clear legacy waste in three (3) months by 15-12-2020. 

Finally, the--M-ember Sect~tary directed the E .O, M.C Solan to scientifically 

dispose of their waste, in compliance to..;:..S.9lid Waste Management Rules, 2016 . 
• , •• t...• ·· -

. 

The Action Taken Report on above points should be submitted within a week 

positively. In case of non-compliance, legal proceedings shall be initiated. 

The hearing ended With an assu_rance from the Executive Officer. M.C Solan 

for compliance. 

Endst.No.flO)'PCB /1!.fl.SW/ M~C~ -Solan-Vol-1/2020-

. Copy to: .. 

!l .. !:f-
(Er. Chanda.n Singh} 

Asstt. Env. Engineer 

{ '1 ~~.r ~ 7 dated:-/~ r7 ~ u~ 

1. The Deputy Commissionerj Solan, for information please. 

2, The Director, Urban Development, Talla.nd, Shimla for information please. 

3. The Sr; Environmental Engineer, HPSPCB-cum-Regional Officer Parwanoo 

for information and nec~ssary action please. ....., 

4. '/!u. G)o-tCMMli't-11f W\.-; ,-,,. t . ~ {rt-"'u.~ ~---Mt. . 
(Er. Chandan S~ -

Asstt. Env. Engineer 
HPSPCB, HQ 

'L 
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HIIVl Parive'.: r: Bhaw!rn, Phase-HJ, Below RCS, New Shimla-09 / 
Pho r.e No. 0177-2673766, 2673320 FAX-Ci 77-2673018 

No. (lt)"~:CB/MSW/M.C. Solan-Vol-1/2020 - ; r-: 1,, ~.., ~l.11 2...- Dated: 9 ,..,1 0.-- )..,{, 'l ---r; 
I ,C ._ :- l '-' 1 Regd. Post. 

To, 

The Executive Officer 
Municipal Council-Solan, 
District Solan (H.P). 

Show Cause Notice under the Environment (Protection) Act, 1986 and Solid W11ste 
Management Rules, 2016- reg. 

Memo:-

Whereas, Regional Officer, HPSPCB Parwanoo has informed vicl,~ letter no. HPPCB/1<.O. f 
Parwanoo/MSW /2020-730 dated 10-09-2020 that M.C. Solan was inspected as per template fo r 
assessment of solid waste management facility and legacy waste remediation as per Hon'ble NGT Order , -
dated July 02, 2020 in O.A. No. 606/2018. 

Whereas, it was found during inspe ~;~'.m that legacy waste remediation has not commencecJ 
in M.C. Solan legacy waste dumpsite. 

Whereas, as per Hon'ble NGT Order dated July 02, 2020 in O.A. No. 606/2018 "ULB 
si1all be liable to pay Environmental Compensation, as per template for assessment of Solid Waste 
Iv!anagemrnt Facilities and Legacy Waste Re,nediation" wherein it is stated as:-

"lnterirn compensation scC::e is hereby la . ·· downfc,, contimi:?dfailure after 31.03.202/J. 
The co:1 1.pliance of the Ru!es rer u.ires f:cking of several steps . ··-?ntir·11ed in Rule 22/rom Serial No. J 10 
JO (mentioned in para 12 above). Any such cor.tfnuedfailure , }fl r,:sult in liability of every Local Bod)! 
to pay compensation at the ra:. · of Rs. JO lakh p~r month per Local Body for population of abo ve /{) 
fakhs, Rs. 5 lakh per month per Local Body for population between 5 lekhs tnid 10 la!~hs and Rs. ! 
lak.h per month per other Local Body from 01.04.2020 till compliance. 

Whereas, the above tantamount to violation of order of E.::m'ble NGT dated July 02, 2(J2(J 
in 0 .A. No. 606/2018 and Solid Waste Management Rules, 2016. 

However, before proceeding against you finrlly you are hereby directed to take immedia,,~ 
necessary action and submit action faken report within a week and show cause as to wh_v 
E ·,. ,_,ifonmental Compensation of~ 5,00,00fV- (Rs. Five L2::·~:..(s)) (Rs. One (1) Lakh/month from 
t .. nril, 2020) should not be levied on you in compfomce to orade:rs dated 02-07-2020 passeJ by 
Hon'ble NGT in O.A. No. 606 of 2018. It may be noted failure to comply or unsatisfactory depositi on. 
action as proposed as a fine w.r.t Environmental compensati0H in,;;:uding legal action as per provision - o:· 
Section-15 of Environment (Protection) Act, 1986, attracti11g i:nprisonr.nent upto five years shal : be 
initiated against you. 

The instructions he complied in letter & sr, ·lt. 

Copy to:-
1. ,ifhe Director, Urban Development, TaJland, Shimla for information please. 
,~/ The Regio al Officer, HPSPCB P:rwanoo for further necessary action. 

&11~ 
(Aditya Negi, IA.SJ 
Member Secretary 

/ 
' J 

/V 
1
.,

1 (Aditya Ncgi, .'\ ,· 
Member Secret:ir: ' 
HPSPCB, Slii~1l:1~~ 

msh ppcb@grna~ y 

' 



H.P. STATE POLLUTION CONTROL BOARD 
Regional Office Parwanoo SCF 6-8 ,Sector 4 Parwanoo , Distt: Solan (HP) 

Telefax- 01792-234081 Website: http://hppcb.nic.in/ 

No. HP PCB/ SEE PWN/ MC Solan FileNol-11 / 251- q 8;fJ Dated : 2.Jt• / o, ~ . 
From: 

To: 

Subject: 
Sir, 

The Sr. Environmental Engineer 

The Executive Officer, 
Municipal Council Solan, 
Distt. Solan HP -173212 

Unscientific OP,eration of solid. waste management site at Salogra. 

In Compliance to the Hon'ble NGT orders passed on dated 04.09.2020 in OA · 
No. 168 of2013 in the matter related to issues of Municipal Solid Waste in Solan town. Your 
site was visited by Deputy Commissioner, Solan and Sr. Environmental Engineer, HP State 
Pollution Control Board Parwanoo on dated 13.10.2020. Your processing cum disposal 
facility is not operational as per procedure laid down in Solid Waste Management (Rules), 
2016. Therefore you are directed to take following steps immediately:-

• Increase the numlrer of composting batteries to cater the organic waste generation in the town. 
• Provide the pucca segregation platform for the segregation of waste, install a barricade wall on segregation platform/unloading .area in order to prevent the solid waste from . rolling down the slope. Also plant more tree:;:; on all sides of dumping site. 
• Provide one more trammel and one compactor for handling solid waste daily. 
• Ensure that recycling of segregated recyclable material to be recycled. 
• Ensure that plastic & other high calorific waste to be sent to the Cement Industry to reuse as RDF as per the MOU signed by the GoHP & Cement Plant Operator i.e. Ambuja Cement Plant for Solan District. 
• The legacy waste stored at site should be lifted immediately as per the directions of Hon'ble NGT in OA No. 606/2018. 
• Maintain the proper record of the waste received at SWM site, Waste sent to the Cement Plant for co processing, Waste converted into compost and inert material. 

You are hereby directed to comply to the observations as stated above at the earliest, 
submit a Short Term & Long Term Plan for the implementation the provisions of SWM 
Rules 2016 in letter & spirit and submit a detailed action taken report in this regard to the 
Regional Office of the State Board within 14 days from the date of issue of this show notice. 

Dr.Sha~ 
Sr. Environmental Engineer \q, HPPCB, Regional Office Parwanoo 



. . . . . . ~ l?-4:I- $ H.P. STATE PO.LLUTION CONTROL BOARD . 
Regional Office Parwanoo SCF 6-8 ,Sector 4 Parwanoo , Distt: Solan (HP) j $-t> 

Telefax-01792-~34081 ~ebsite: bttp:/~ppcb.nic.in/ ·'':•'"''· ., ,. -, .,,., / . 

No. HP PCB/ SEE PWN/ MC Solan FileNol-11 / 251- q &fJ Dated : rvJ• Io. '2,61,0 . 

From: 

To: 
4, 

Subject: 
Sir, 

The Sr. Environmental Engineer 

The Executive Officer, 
Municipal Council Solan, 
Distt. Solan HP -173212 

Unscientific op.eration. of solid waste management site at Salogra. 

In Compliance to the Hon'ble NGT orders passed on dated 04.09.2020 in OA · 
No. 168 of2013 in the matter related to issues of Municipal Solid Waste in Solan town. Your 
site was visited by Deputy Commissioner, Solan and Sr. Environmental Engineer, HP State 
Pollution Control Board Parwanoo on dated 13.10.2020. Your processing __ cµ!Jl disposal__ 
facility is not operational as per procedure laid dow~ -in Solid Waste Management (Rules), 
2016. Therefore you are directed to take following steps immediately:-

• Increase the numlrer of composting batteries to cater the organic waste generation in the 
town. 

• Provide the pucca segregation platform for the segregation of waste, install a barricade wall 
on segregation platform/unlo.~ding area in order to prevent the solid · waste from . rolling 
down the slope. Also plant more tree.-s on all sides of dumping _site. . 

• Provide one more trammel and one compactor for handling solid waste daily. 
• Ensure that recycling of segregated recyclable material to be recycled. 
• Ensure that plastic & other high calorific waste to be sent to the Cement Industry to reuse 

as RDF as per the MOU signed by the GoHP & Cement Plant Operator i.e. Ambuja 
Cement Plant for Solan District. 

• The legacy waste stored at . site should be lifted immediately as per the directions of 
Hon'ble NGT in OA No. 606/2018. 

• Maintain the proper record of the waste received at SWM site, Waste sent to the Cement 
Plant for co processing, Waste converted into compost and inert material. 

You are hereby directed to comply to the observations as stated above at the earliest, 
submit a Short Term & Long Term Plan for the implementation the provisions of SWM . 

· Rules 2016 in letter & spirit and submit a detailed action µiken report in this regard to the 
Regional Office of the State Board within 14 days from the date of issue of this show notice. 

Dr. Sha an Kumar 
Sr. Environmental Engineer · \q. HP PCB, Regional Office Parwanoo 
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